
From,

Atul Srivastava, HJS
Joint Registrar (Judicial) (Services),
High Court of Judicature 
at Allahabad

To,

The Director,
Judicial Training & Research Institute, U.P., 
Vineet Khand, Gomati Nagar,
Lucknow.

No. 278 /Admin. (Services)/2018   Dated: Allahabad: May 02, 2018

Subject:  Regarding      Special Training Programme for recently promoted Addl.
District & Sessions Judges    at JTRI, UP,  Lucknow.

Sir,

With reference to your letter no. RT­18/JTRI­937 dated 26.04.2018 on the

above noted subject, I am directed to inform you that the Hon'ble Court has been

pleased to approve the schedule of  Refresher Training Programme for recently

promoted Additional District & Sessions Judges from 07.05.2018 to 11.05.2018

at  Judicial  Training & Research   Institute,  U.P.,  Lucknow and  to nominate   the

officers  whose names are contained in  List   'A'  for  the said Refresher  Training

Programme.

I am, therefore, to request you to take necessary steps accordingly. 

Encl. As above                    Yours faithfully,  
   

    Sd/­

Joint Registrar (Judicial) (Services)

No.  278 (i)/Admin.(Services)/2018      dated: May 02, 2018
Copy forwarded for information and necessary action to ­

1. The Principal Secretary (Judicial) & L.R., Government of Uttar Pradesh, Lucknow.
2. All   the  District  &  Sessions  Judges  with   the   request   to  kindly   inform  the  officers

concerned accordingly.
3. Sri Jeetendra Mishra, Registrar, U.P State Information Commission, Lucknow and Sri

Pushpender Singh, OSD (J), High Court, Allahabad with the request to attend the
said programme on the scheduled date.

4. The Private Secretary to Hon'ble Mr. Justice Dilip Gupta  with the request to kindly
place the aforesaid information before His Lordship.

5. The O.S.D. (Judicial) (Computer)/ I/c Computer Centre, High Court, Allahabad.

Encl. As above Sd/­

                Assistant Registrar (Services)



List ‘A’
Special Training Programme for the recently promoted 

Addl. District and Sessions Judges 
Duration: 07.05.2018 to 11.05.2018

S.N. Name Designation Place of Posting

1. Rajendra Ram Addl. District & Sessions Judge Saharanpur
2. Raj Mani Addl. District & Sessions Judge Balrampur
3. Ali Raja Addl. District & Sessions Judge Agra
4. Smt. Chhaya Nain Addl. District & Sessions Judge Farrukhabad
5. Vijay Kumar Azad Addl. District & Sessions Judge Balrampur
6. Rajesh Kumar-III Addl. District & Sessions Judge Banda
7. Sunder Lal Addl. District & Sessions Judge Kasganj
8. Mohd. Sapheek Addl. District & Sessions Judge Deoria
9. Ram Dayal Addl. District & Sessions Judge Rae Bareli
10. Krishna Kumar-VI Addl. District & Sessions Judge Lucknow
11. Gajendra Addl. District & Sessions Judge Hardoi
12. Smt. Anjana Addl. District & Sessions Judge Etawah
13. Jeetendra Mishra Registrar, U.P. State Information Commission, Lucknow
14. Sanjeev Kumar Singh Addl. District & Sessions Judge Bhadohi
15. Pushpender Singh OSD (J), High Court Allahabad
16. Amit Veer Singh Addl. District & Sessions Judge Ghaziabad 
17. Mahesha Nand Jha Addl. District & Sessions Judge Hamirpur
18. Mohd. Niyaz Ahmad Ansari Addl. District & Sessions Judge Jaunpur
19. Nitish Kumar Rai Addl. District & Sessions Judge Etah 
20. Smt. Sandhya Srivastava Addl. District & Sessions Judge Kanpur Nagar
21. Rakesh Kumar Singh-I Addl. District & Sessions Judge Etah
22. Premendra Kumar Addl. District & Sessions Judge Rampur
23. Km. Nisha Srivastava Addl. District & Sessions Judge Hardoi 
24. Bhagirath Verma Addl. District & Sessions Judge Faizabad  
25. Vijay Kumar-II Addl. District & Sessions Judge Meerut
26. Mohd. Aslam Siddiqui Addl. District & Sessions Judge Agra
27. Vikas Nagar Addl. District & Sessions Judge Lucknow
28. Alok Dwivedi Addl. District & Sessions Judge Firozabad
29. Ashish Varma Addl. District & Sessions Judge Allahabad
30. Rakesh Tripathi Addl. District & Sessions Judge Deoria
31. Amit Malviya Addl. District & Sessions Judge Ballia 
32. Mohd. Ahmad Khan Addl. District & Sessions Judge Bareilly 
33. Abhai Srivastava Addl. District & Sessions Judge Jhansi
34. Mukesh Kumar Singh-II Addl. District & Sessions Judge Lucknow 
35. Gyanendra Rao Addl. District & Sessions Judge Agra
36. Anutosh Kumar Sharma Addl. District & Sessions Judge Hapur 
37. Pramod Kumar-IV Addl. District & Sessions Judge Kaushambi
38. Sushri Nirupama Vikram Addl. District & Sessions Judge Ambedkar Nagar 
39. Rajeev Ranjan Addl. District & Sessions Judge Kaushambi
40. Pawan Kumar Srivastava Addl. District & Sessions Judge Pratapgarh
41. Smt. Pratibha Saxena-II Addl. District & Sessions Judge Rampur
42. Smt. Garima Singh Addl. District & Sessions Judge Gonda 
43. Dhirendra Kumar-II Addl. District & Sessions Judge Azamgarh
44. Smt. Arti Fauzdar Addl. District & Sessions Judge Varanasi 
45. Dr. Satyawan Singh Addl. District & Sessions Judge Barabanki
46. Rajesh Parasher Addl. District & Sessions Judge Bulandshahar
47. Vikas Gupta Addl. District & Sessions Judge Kanpur Nagar
48. Smt. Kavita Mishra Addl. District & Sessions Judge Basti
49. Reshma Praween Addl. District & Sessions Judge Bareilly 
50. Gagan Kumar Bharti Addl. District & Sessions Judge Sitapur
51. Kashi Nath Addl. District & Sessions Judge Bulandshahr
52. Sanjay Kumar Singh-I Addl. District & Sessions Judge Jhansi
53. Rajesh Narayan Mani Tripathi Addl. District & Sessions Judge Aligarh
54. Umakant Jindal Addl. District & Sessions Judge Agra
55. Smt. Deepa Rai Addl. District & Sessions Judge Hardoi


